FORM A
PuBLIC ANNOUNCEMENT

Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016) FOR THE ATTENTION OF THE CREDITORS OF ULTIMATE
INFOVISION PRIVATE LIMITED RELEVANT PARTICULARS

1. Name of corporate debtor ULTIMATE INFOVISION PRIVATE LIMITED
2. Date of incorporation of corporate debtor 13" July, 2007
3. Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4. Corporate Identity No. / Limited Liability | CIN: U72300DL2007PTC165838
Identification No. of corporate debtor
5. Address of the registered office and principal office | Registered office: 403, 4" Floor, Shahpuri Tirath Singh
(if any) of corporate debtor Tower, C-58, Janakpuri, New Delhi-110058
6. Insolvency commencement date in respect of | 291" May, 2024 (Date of Receipt of Order 30" May 2024)
corporate debtor
7. Estimated date of closure of insolvency resolution | 25" November, 2024 (180" day from the date of
process Commencement of Insolvency Resolution Process)
8. Name and registration number of the insolvency | Name: Bharat Bhushan Sethi
professional acting as interim  resolution
professional Regd. No.: IBBI/IPA-002/1P —-N00650/2018-2019/12034
9. Address and e-mail of the interim resolution | Address: G-21, Saket, South, New Delhi,110017
professional, as registered with the Board Email: - bbsethi.adv@gmail.com
10. | Address and e-mail to be used for correspondence | Immaculate Resolution Professionals Private Limited, Unit
with the interim resolution professional No. 112, First Floor, Tower-A, Spazedge Commercial
Complex, Sector-47, Sohna Road, Gurgaon-122018
Email Id: cirp.ultimateinfovision@gmail.com
11. | Last date for submission of claims 12" June, 2024
12. | Classes of creditors, if any, under clause (b) of sub- | Allottees Under Real Estate Projects
section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to act | 1.Rakesh Kumar Jindal

as Authorised Representative of creditors in a class
(Three names for each class)

Regn No:-. IBBI/IPA-001/IP-N01148/2021-2022/13963
2. Gaurav Miital

Regn No.:- IBBI/IPA-001/ IP-P02713/ 2022-2023/14140
3. Pramod Kumar Aggarwal

Regn No.:- IBBI/IPA-001/ IP-P02080/2020-2021/13208
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(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Web link: -
https://ibbi.gov.in/home/downloads
1.Rakesh Kumar Jindal
Regn No:-. IBBI/IPA-001/1P-N01148/2021-2022/13963

H No. 3656/6, Gali No.6, Narang Colony, Tri Nagar, Near
Rose Garden, New Delhi — 110035

Email :- iprakesh.jindal@gmail.com

Weblink:- https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=NTM1Nw%3D%3D

2. Gaurav Mittal
Regn No.:- IBBI/IPA-001/ IP-P02713/ 2022-2023/14140

H No. 23-A, 2" Floor, Ch. Kishan Chand Complex, Jwala
Heri, Paschim Vihar, New Delhi — 110063

Email:- gauravmittal.ipprofessional @gmail.com

Weblink:- https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=NTUzNw%3D%3D

3. Pramod Kumar Aggarwal
Regn No.:- IBBI/IPA-001/ IP-P02080/2020-2021/13208

H No. 248-249, 3" Floor, Pocket-8, Sector-24, Rohini, New
Delhi - 110085

Email:- Pramod@capramod.com
Weblink:- https://ibbi.gov.in/en/insolvency-
professional/details?fieldid=NDU4Ng%3D%3D

Notice is hereby given that the National Company Law Tribunal, Bench-VI, New Delhi has ordered the
commencement of a corporate insolvency resolution process of the ULTIMATE INFOVISION PRIVATE

LIMITED on 29" May, 2024.

The creditors of ULTIMATE INFOVISION PRIVATE LIMITED, are hereby called upon to submit their
claims with proof on or before 12th June, 2024 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Place: Delhi
Date: 1% June 2024

Digitally signed by
Bharat Bharat Bhushan

Bhushan  sethi
. Date: 2024.06.03
Sethi 16:32:09 +05'30'

Bharat Bhushan Sethi
Interim Resolution Professional
For M/s Ultimate Infovision Private Limited

Reg. No.: IBBI/IPA-002/IP -N00650/2018-2019/12034

AFA Valid upto: 27.07.24
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| FORM A
PUBLIC ANNOUNCEMENT
|Under Aequiation & of the Insolency and Bankmnuptey Board of india
| finsolvency Resolution Process for Corporate Persons] Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ULTIMATE INFOVISION PRIVATE LIMITED
RELEVANT PARTICULARS

Redail Lending and Payment Group (Local OMice/Branch):Axis House

| l‘ AXIS BANK |T|:rmer-E 2nd Floor, 114, Sector-128, Naida Expressway, Jaypes Graans

Wishiown, Moida-201301, UP Axis Bank Ltd., 3rd Floor, Gigaplex, NPC = 1, TTC Industrial feea,
Mugalsan Road, Aok, Maw Mumbai - 400 708 Repistersd OMfice: "Trishul®, Jrd Flaor Opo.
Samanneshwar Templa Law Gardan, Elisbridoz Abmedabad - 380006

E-AUCTION SALE NOTICE FOR SALE OF IMMOVAELE PROPERTY

1. Mo of coeporate debigos

| ULTIMATE INFOVISION PRIVATE LIMITED

2. [atn of meorgaration ol carparale debiar 'IEIh July, S007

(3, Awthority wednr which corporate dabiber Ia OG- Dalhi
| ecomporated | regisieed

L8 ['urp.:vralu Idantdy Mo | Limeied Inhﬁtg LB L 23000L 200 PTG 1ahE e

5, ﬂ.l:HnE:s il 1he |tg|.':rund altice aud principal| Ragistered affice: 403, 3k Flogs, Shahpesi Ticath -Sngh |

olfiee (F anyl of corposte deh b I Tower, C-bA, Janakpun, Bew Delhi 10058

[6. Irsphency crenmancament date in respect of| 281k May, 2024 [Date of Recaipt of Dedar 301k May 2024
Lorperate debitar

7. Estimated date of closure of -ns:ﬂl.'ﬂnw 26ih Novembar, 2024 (1BMR day fom tke date of

rasalulmn pracess | Commencamesi af knsolvency Reaolution Process)

8. Mame and registeation swier @l the) Name: Blaral Bhushan Sethi
msoimey  professions!  acling 8z ntenm| Regd. No.: 1S A-002 5P -RO0S501201 8201812034

ieszlubion predeszana

g, Address and email @ the migin lnsuhﬂum Addresss G-2 1, Saket, Soath, Mew Delhi 110017

| prafegsinnal, 2% registend wilk the Boaed Erl.lll btmptdi adv plgmai com

E-Auctlon Sale Mollee Tor Sale of Immovable Assels under the Securiiisation and
Reconstriction of Financial Asssts and Enforcemant of Security Interest At 2002 read with
provisa to Rule 86} of the Security Interest (Enforcement]) Rule, 2002

Mahice 15 herety green ba tha pubkc in geners and in paricalar 1 the Bomower|s] ard Guaranbons) that
the bedow' dascribad immovable praperty is mortgagedicharged (o the securad crediar, the physical
possassan of which has bean Ekan by the Authorisad Officer of Sacured Cradibor wil be sold an "As is
whare is” , “As is whal is™ and “Whataver thera is" for racoveny of Rs.3,18 99855/ (Rupees Thres
Crose Sixteon Lakh Minty Mine Thousand and Eight Hundred and Fifty five only) dues 25 on
31, 10,2020 ‘wilh future merest and costs dus to the secured credilor fom 1, MIS Lakhmi Chand Om
Prakazh, 2 Mr. Ashish Gupta 3. Mrs, Shahal Gupla & 4Mr, Om Prakazh Guptain Lean Nos
G2005003441 3165 93003003441 3987, A1T0300518 78453, Plzase rafer the appended auction schadiude
for necessany detais:

@ GSTTel SeTeTet S l.l punjab national bank
name yod can BANK upor!
PREMlSES REQUIRED

Punjab National Bank, branch office Pahasu requires suitable ready built and well-
constructed hall type building having Carpet Area including space for ATM (1280-1700)
SQFT onlease /rental basis premises should be preferably in Ground Floor and if in first floor
with lift facility AT Pahasu, Bulandshahr (preferably maximum 500 meters). Premises offered
should have all clearance certificates from statutory authorities. Interested owners /
registered Power of attorney Holders of such premises in the desired locality who are ready
to lease out their readily available premises on long term lease basis preferably for 15 years
or more may send their offers in the prescribed format available on Bank's Web Site
www.pnbindia.in or the same may be obtained from the above address during office hours.
The complete offer duly sealed & signed and should reach the undersigned on or before
30.06.2024 at 04.00 PM at the above address.

No brokerage will be paid by the Bank. Bank reserves the right to accept or reject any or all

id.' pavable at Dedhi

1. Addegss and eemal o Be wesed laf) lesdculeie Besokion Prélessionss Prvate Leoded, Unil
tarmezpandence will the interiw rasnlalon) Mo, 112, Firsl Floor, Tower A, Sparedgs Comenercial
pratessnnal {Camplex, Sectord4?, Sokna Rosd, Gurgase- 122018

| Ernaril 1z eirpouttimabsinfovissniSgeail.cas

[11. Lastdatp for subsmissien of clwms | 13 Jung, 2024

12, Classes of creditors, if any, under clause (i uF Allntteas Undar Real Estatn Projacts
sub-saction (681 of section 71, ascerizined hr
| Bminterimmsolelion prafessiong

13, Mamas of nseheency Pmfessionals |:ha|1|I|a:| 1.Rakesh Kumar Jindal
te aci -az Asihonzad Regresestate  of) Ragn No:-o MBLVPA-DOTAP-NOTTSE22021- 2022113561
creditons in @ class [Threa names for each) 3. Garav Miital
tass| { Regn No.- IBBINPA-DDT/ IP-POZF130 2022202314140
| d. Pramad Kumar Agpasvial
tRegn No.- IBBHEFA 001/ IP-PO20SQI2020- 20211 3208

114 |a) Releant Ferms and . lal Web limk; - Mipsldbi, gov. mbhemeldowiloeds

b} Detnis of suthwized mpmsantasims are| 1. Rakesh Kumar Jindal

availahl at: { Fagn No; FREINPA0O1P-ND 4072021302 21E386]
W No, 3G6E!6, Gali No.B, Narang Coloery, Tri Magas, Maar
| Rgze Gaeden, Now Dol - 110035
| Email ;- grakesh. jingalf@gmail cam
thimt httgs: fivhhi.gov.infenfinsnvancy-pminssiesal|
Fdataits Thiddid = NTM T Nw S I0% 20
| 2. Gawrav Mittal
{ Reegn No.: IBBLSPA-DO0/ IP-POZF 130 2022202 3114140
{ W Mo, 23-A, Fnd Finor, Ch. Kishes Chand Gomgleg; Jwiala
{ Beri, Paschim Vihar, New Dol - 110083
| Emeail;- gaoravmittal pprofessional@gmal, com
| Wablink:: hitps:iihbi.gov.infanlinsolvancy-potassional]
| detaits Tfisldid = NT:Nw%30%30
1 3. Pramad Kumar Aggarwad
{ Regn Mo,z 1BBRIPA-GOR/ IP-POZ0B02020.202 1)1 3208
i H Mo, 248-245, 3rd Floar, Peckat-8, Secior-22, Rohini,
| Mew Digthi - 110085
| Emaail:- pramod B cagamod.com
| Wehfink:- httpa:(ibbipow.inlenlinsolvency -profassionsli
{ datails fisldid= NOU4Ng%ID%I0

BID INCREMENTAL AMOUNT

LAST DATE, TIME AND VENUE FOR
SUBMISSION OF BIDS | TENDER
WITH EMD

Ra, 10,0000 {R=, Ten Thousand cnly)

Till 196k Jure 2024, lates] by 05:00 P.M. Axiz House,
Tower-2, 2nd Floor, [-14, Sector-128, Moida
Exprasaway, Jaypee Greens Wishiown, WNoida-
013, LB addressed bo M, Anlj Gupla

DATE, TIME, AND VENUE FOR|On 20th June 2024, bebween 11.00 AM and 12.00
PUBLIC E-AUCTION Maan, with unfmited exiensions of 5 minutes eachat
wah porial bittpsfeew bankeaushions. com

a-guclion tander documants canlainmg e-auchian bid
Forry, declaration elc., ang availabla In the websile of
the Service Provider as mentioned above.

SCHEDULE — DESCRIFTION OF PROPERTY

Equitable Maorlgage on Property Mo -3, In Block C - 5 Qul of Bhsara Mo 282258217453 wilh a
roafterrace rights, Bulll on land area measoring 105.5 5q. yards, Stuated in the area of wiiage Bharal,
colany knwinas Adarsh Megar on Cottags Road Codlega Road Deshi- 110033 i the name of Mrs 2hashi
Zupta Wa- Mr. Om Prakash Gupta.Boundarias of the Propary as folows - ; Easl - &5 per Sala Daed,
Wast- Aspar Sals Dead, Norlh - Az par Sas Dead, Soulh - As per Sale Deed. For datailed tarms and
condiions of the sa8e, please refer to the link provided in the secwred credior's wabsite e,

hitps:'www axisbank comiayction-retail and the Bank's approved service provider WS C1 India
Private Limited at thedr web portal kritps:fiwww bankeauctions.com, The aucton wil be conductad
anling through the Bank's approvad senvics provides Ws.C1 Inds Priveta Limited at their web porsl
hitps:{fwwew bankesuctions.com. Far any other assistanca, the intanding bidders may contact Mr. Anuj
Gupta, Mobile: No. +31-9511882040 Authorized officer af the Bank during office hours from 530 a.m. io

4:00pm Date: 02.06.2024, Place: Noida  Sdi- Authorized Officer, Axis Bank Ltd.

KNOWN ENCUMBRANCES [ IFANY) | Not Known offers atits sole discretion without assigning any reasons whatsoever.

RESERVE PRICE (INRS.) Rs, 2.47,50,000- (Rs, Twa Crore Forty Seven Lakh -sd-, Circle Head
Fifty Thouwsand Ordy)

EARNEST MONEY DEPOSIT (INRS.) | R5.24,75,000 /- {Rs. Twenty Four Lakh Savenly Five NOTICE
Thousand caly) through DDPC in favor of "Axis bank SRF Limited

Add: -The Gallerda, DLF Mayur Vihar, Unit No, 236 & 237, 2nd fioor, Mayur Place,
Moida Link Road, Mayur Vihar Phase | Extn, New Delhi, Delhi, 110091

NOTICE |s hareby ghven that the cortificate(s] for the undermentionad securiles of th
Company hasthave been losUmislaid ard the bBolderfs] of the said securifies /
agplicant]s] hasthaws appliad Lo the Company o ssua duplicala carificate]s],

Any person who has a claim in respect of the said securities should lodge such claim
with the Company at its Regisiered Office within 15 days from this dale, else the
Company will procead to issue duplicate certificata[s] withaut further infimation,

Mame of the Kind of Securities Cartificate Mo, of Distinctive No.(s)
holder | and Face value Nods]  Securifies
S C TAYAL Equity Share of FV 10y-| 149037 6 5918005-5918010
345226-345220) B3 16620843-16620005
404226-404220 63 24640635-24649607
80101478 20 10013650-10013669
80126103 10 2885832-2885841
90126103 40  7B65334-TEE5ITI
— o0126104 3 2885042-2835844
Folio No. 50011199 0176473 35 13185655-13185689

Place: Delhi Date: 01/06/2024 Rakesh Chandra Tayal(Claimant)

| Motice is hereby given that the National Company Law Tribunad, Bench:VI, New Delhi has ardered the |

commencement of 8 corporate meolvency ressbation process of the ULTINATE INFOVISION PRIVATE
LIMITED on 2%th May, 20:24.

The creditors of ULTIMATE INFOVISION PRIVATE LIMITED, are harshy called upon to submit their
clzams with peoof om or betore 12th Jane, 2024 to the interim resohition professional 2t the address
mentionsd againzt ey Na. 10,

Tha fmancial creditess shall submit their claims with proot by electronic means only. A% other creditors
miay Sabmit the clanms wilh prosd inparsan, by post or by elegimmc mesnz,

Suhmission of false or mislesding proots of claim shall attract penalties, i
Bharat Bhashan Sethi, Intenm Resolutan Professeasl
Fai Mz Uitimate lafouision Private Limated

Placa: Delki Reg. Mo IBENFAOIZIF =NIIESICED 18- 2019 125
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CORRIGENDUM TO THE FORM A PUBLISHED IN FINANCIAL
EXPRESS (DELHI NCR EDITION) AND JANSATTA (DELHI NCR
EDITION) ON 12" FEBRUARY 2023 FOR INVITATION OF CLAIMS
FROM THE CREDITORS OF VARDHMAN ESTATES AND
DEVELOPERS PRIVATE LIMITED UNDER CIRP

Pursuant o commencement of corporate. insolvency resclution process of Mis
VARDHMAN ESTATES AND DEVELOPERS PRIVATE LIMITED vide order dated 07-02-
2023 by Hon'ble National Company Law Tribunal, Principal Banch, New Dalhi [Order of
Hon'ble NCLT was received by IRP on 10.02,2023), the undersigned had gaven public
announcement in Form A (Invitation of Claims from the Craditors), under Regulation & of
the Insolvency & Bankrnupicy Board of India (Insofvency Resolution Process of Corporate
Persons) Regulation, 2016, on 12.02.2023 where the |ast date of submission of claims
was slipulated as 24,02 2023,

It 5 hereby stated thak the order dated OF.02 2023 commencing the CIRF of Vardhman
Estates and Developers Private Limited was challanged in the matter of Harinder
Bazhizfa versys Sanib Kumar & Ors. Company Appeal (AT) (inscivency) Mo, 197 of 2023
whersin the Hon'ble Mational Company Law Appellate Tribunal vide crder dated
21.02.2023 directad the undersigned net to constifule the Committes of Creditars of
Vardhman Estaies and Developers Private Limited,
However, the Hon'bee National Company Law Appellate Tribunal, while passing final
judgment on 31.05.2024, has vacated the aforesaid stay on the constitution of Committes
of Creditors and excluded lime pericd from 21 022023 8l 31.05.2024 and now the CIRP
of Vardhman Eslates and Developears Privale Limited shall procesd furher. The relavant
paragraph of judgmernit dated 31.05.2024 passed by the Hon'ble MNational Company Law
Appellate Tribunal reads as: -
"24. In-view of the foregoing discussions and our conclision, we are of the wew thaf the
Adfudicating Authonify ofd sof commd any errar in sdmitlivg Seclion 7 application. Taking
the note of the fact that the infenm order was passed by this Trbunal on 21.02.2023 and
this appeal is being decided on 31052024, we drect for exclusion of penod from
21022023 K 31.05.2024 i the CIRP of the Corporate Debtor, There is no ment i the
appesl. The appeal is dismvssed subjec! fo exclusion of fime fom 29.02.2023 (W
31.05.2024. The CIRP againg! the Covporate Debior may procesd in ascordance with faw”
Therefore, Motice is heraby given that the undersigned isissuing this corrigendum for the
ramaining time period of 4 days (e, 21.02 2023 1o 24.02 2023} and imating claims from
the remaining Creditors of Vardhman Estates and Developers Privale Limited, if any and
accordingty the date mentioned inentry No. 11 in the Form Adated 12.02.2023 towards
Lastdate far submission of Ciaims stands revised from 24 02 2023 10 the following: -
| Last date for submission of claims ' $.06.]
The remaining creditors of Vardhman Estates am:l Developers Frl'l.rate LIran!El:E wiho
have not submitted their claims before the Interim Resolufion Professional are hereby
irvited o submit their daims with proof on or before 04.06.2024, ko the interim resolution
prafessional by sanding email on cirp vedpliffgmai.com of in parsan of by post o the
address menbioned inentry Mo, 10 inthe Form-A, which is annexed below for reference. it
is heraby clarified that the craditors who have already submitted their claims with
proof are not required to submittheir claims again. Sdli-
Mukesh Gupta
Intarim Resolubon Professional for Vardhman Estates and Developers Private Limited
Date: OG04 Regn. No.: IBBl/ IPA-DDT/IP-POiab42016-2019/12254
Place: Mew Dalki Email: cirp.vedpligmail.com

~-  YOGI LIMITED

g CIN: L70100MH1992PLC0690958
Reglstered Office: B/404, The Capital, G-Block,
Bandra Kurla Complex Behind ICIC] Bank,

Bandra Easi Mumbai 400051, Contact: 022 49428888,
Email: info@yogitd .com Website: waww. yogiltd.com

Notice For The Attention Of Shareholders Of The Company

YOGI LIMITED

iy i il Pl | i 1

Notice To The Shareholders Of The 32™ Annual General Meeting “AGM"

Matice is hereby given that the 32" Annual General Meeting (‘AGMW') of Yogi
Limited is scheduled to be held on Wednesday, 26" June, 2024 at 04:00
p.m. {157} through Video-Conferencing/Cither Audio-Visual Means (W5 QAR
without the physical presence of the Members at a commaon venue, pursuant
to General Circular(s) beaning no. 2002020 dated May 05, 2020, 0212021 dated
danuary 13, 2021, 192021 dated December 08, 2021, 212021 dated December
14, 2021, 0272022 dated May 05, 2022 and 102022 dated December 28, 2022
Is=ued by the Ministry of Corporate Affairs ("MCA Circulars”®) and Circular(s)
dated May 12, 2020, Jancary 15, 2021, May 13, 2022 and January 05, 2023
Iszued by the Securilies and Exchange Board of India ("SEB| Circulars™) 1o
transact the businesses sef oul in the Notice convening the 32™ AGM.

In compliance with the above-menfioned MCA & SEBI Circulars and the
refevant provisions of the Companies A, 2013 and the SEBI (Listing
Dbdigations and Disclesure Reguiremeniz) Regulations, 2015, Electronic copy
of the Motice convening the 327 AGM, procedure & instructions for e-vating
and the Annual Report for FY 2023-24 will be sent to those Members whose
gmall 1D is registered with the Company! Depository Participants ('DP').

Mambers who have not registered their e-mail addrass, are requasied o
register the same;
In respect of shares held in demat form - with thelr DPi{s); and

- inraspect of sharas held in physical form - (i) by wriling to the Company’s
Ragistrar and Share Transfer Agent viz. Link Intima India Private Limited, with
details of folio number and self-attested copy of PAMN card at Link Intime India
Private Limited, C 101, 247 Park, L.B.S. Marg, Vikhrofi (West), Mumbai 400083;
DR (i) by sending email o mihelpdeski@linkintime.co.in; OR (i) by clicking
on https:Miplweb linkinfime.coin/EmailRegEmail_Register.htmi,

Pursuant 1o SEBI Circular no. SEBVHO/MIESDMIRSD-PoD-1/P/CIRS 2023/37
dated March 16, 2023, SEBI has mandated all listed companies to record
PaN, Momination, Contacl detalls, Bank Adc detalls and Spacimen signatura
for thair comespanding folio numbears of holdars of physical securities, The
folios wherain any one of the cited documentsidatails is not available on or
after Ootober 01, 2023, such folios shall be frozan by the ETA.

The Company is providing the facility 1o the Members to exercise their right o
vote by electronic means (e, remote e-voling and e-voling during the AGM)
on the resclutions set forth in the Notice of the AGM.

The mstructions lar joming the AGM through VGROAVM and the process of e-
voting {including the manner in which Members hoiding shares in physical
form ar whao hawve not registered their e-mail address can cast their vole
through e-voting i.e. remote e-voting and e-vating during the AGM), forms part
of the Notice of the AGM

Any person who acguires share(s) and becomes Member of the Company
after the date of dispalch of Notice of lhe AGM and holding shares as on lhe
cul-off date i.e, Wednesday, 19" Juna, 2024, may oblain the Login 1D and
FPassword by following the instructions as mentioned in Motice of tha AGM ar
sending a request o MSDL at evolingi@nsd].co.in, Motica convening the AGM
and Annual Report for FY 2023-24 will also be available on the website of the
Company al www, yogilid com; website of the stock exchange where shares of
the Company are listed viz, BSE Limited at www, bseindia.com and website of
MSDL at wew.evoting, nsdl.com in dug course

By Order of Board of Directors
For Yogi Limited

Sdl-

Ghanshyambhai Patel
Managing Director

Date; 2nd June, 2024
Place: Mumbai

E AUCTION NOTICE
MARKETING TIMES AUTOMOBILES PVT LTD
(IN LIQUIDATION)

Mame of the liquidator responsible for eAuction:
SUBRAMAMIAN MATARAJAM IP CPA - LIGUIDATOR
Liquidator Address: FLAT MO 56, POCKET A-4,
KOMARK APAFETI.IEHTS KALKAJ EITENSICIN MEW DELHI -
EMAIL; SUBRAIRPE@GMAIL, COM
MOBILE: 7503562701, 9818787773
(Subramanian Natarajan and Manoj Kumar)

E-Auction
SALE OF ASSETS UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016
DATE AND TIME OF E-AUCTION: 27-06-2024 (June 27" 2024 3PM - 8 PM)
LAST DATE OF EMD SUBMISSION: 26-06 -2024 (June 26th 2024)
(WITH UNMLIMITED EXTENSION OF FIVE MINUTES EACH)

SALES OF ASSETS OWHNED BY MARKETING TIMES AUTOMOBILES PVT
LTD (IN LIQUIDATION) forming a part of liquidation estate formed by the
liguedator, appaintad by national company law tnbunal New Dethl Bench E-::nurt 4
via order dated 25-11-2019. The e-auction will doene through e-auction platform
W/s a-Procurement Technologies Limited -Auction Tiger

Hoong

ASSET RESERVE Earnest Money | INCREMENTAL
PRICE INR Deposit {INR) VALUE
A. Commercial Property: [ 13,00,00,000/- ( 20,00,000/- 5,00,000/-
E-40/2 BLOCK-E (Rupees (TWENTY (5 LAKHS INR)
OKHLA PHASE 2, THIRTEEN LAKHS ONLY
NEW DELHI - 110020 | CRORES IMR)
ADMEASLURING OMLY)
1008.3 sq yd or
843 Sq Meters

TERMSE AND CONDITIONS FOR E -AUCTION

1, Bl the assats ocated at kew Delhl und of Corporate Dabbor (as mentioned in this document), namely
M/= Marketing Times Automaobiles Pwt Ltd (In Liguwidation) are proposed o be soldl
Irarefemed a5 3 greng concem on "As i where B basis”, "As Is what i3 basis®, “Whabtever there is
basis" and "Mo recourse”,

2. Tha Liquidaior does nat {ske orassume ary respansibility for any sharifall or defect or shorcemmng in
tely msecalil ! imencaealde o Fy ofhir assels of the Company. Howewes, basic fire and shuciung
instrenee wik e pravided af merdmum liguidation value of the properties far e peniod afone year,

4. The E-Aucton Parcipantis kane encowsged 10 make themselves anquainted wieh the provisions ol
tha 1BC end $he Liguidation Pracess Regulations and any offer raks, regulalions, orders, crculars,
direclions ar notifications or the ike, saued pursuant oo under the 185 or the Liquidatizn Processy
Ragulalicns, 8= the tase may ba,

4. Tha issue of thie document does not imply hat the Liquidator is bound to salact & Biddans) as
Successiyl Biddar|s) for Bie bid 0 scguire e &8ss of Comporate Deblor and the Liguidator reserve
the right i resect & ar anvy of the Biddar|s) orbids withoul asssgning Briv raason whatspewer.

. The propass of sele! ransder or imeting the bids for the sale of szsels of verious unds of corporssa
dabbor shall ba undestaian by fhie E-huclion Serdca Provider Tor and on behall of the Saliar @rawgh
an E-Auction platiorm provided on the ‘wehsite poetal of the E-Auiction Sendce Pravider (Platiorm)
Oithar derails with res pactia the a-auction ane az follaws:

Website of E-Auchon Sardce Pravider; https:incltauction. auctiontiger.nat
NAME OF E- AUCTION PROVIDER: M/=a-Procuramant Tachnologes Lim#ad -Auction Tigar
6. Terms and Canditians, procedura and daadinas ebc. for paficipating in the proposad E-8uction ara
provided in the E-Auction Process Information Document. Since there is no fancional website of
Caorporgtz Deblor Mis Marketing Times Auiomobies Pyl Led (In Uiguida@on), ihe limednas,
nofificatiore, updatas and olher debads for the EAuckon Proceass can be saughl by emailing on
subrairpsEgmall, com
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SUBRAMAMIAN NATARAJAM IP CPA - LIGLHDATOR

in the matter of Marketing Times Automaobiles Pyl Lid (In Liguidation)

IBEI Reg. Ko: IBBLIPA-DD2/IP-NOOS98/2018-200181 2317

Liquidator Address: Flat no 56, Pocket A-4, Konark Apartmenis,

Kalkaji Extension, Mew Delhi - 110019

Emaii: subrairpi@gmail.com

Date 02082024 Contact Person (Chief Manager MK Gupta and Manof Kumar)
Place - Mew Dathi Mobile; 2982186777, BEIBTETTTI

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.

GIN: UG TI00MHZD0TPLG 4TS
Ratail Canlral & Regd. Office: Edalwaiss House, OF CST Road, Kalina, Mumbai 400058

Under Bection 13{2} of the Securitisation and Recanstruction of Financgial
Agsets and Enforcement of Security Interest Act, 2002, ("The Act") read with rule
4 11) of the Security Intérest {Enforcement) Rules 2002,

The undersigned is the Authorized Cfficarof the Edelwesss fsset Raconstruclion Compary Limiled
(EARC®) under the Sacunbsalion and Reconstruclion of Financial Assels and Enfarcement ol
EEI:I.IITI!.' Inferesi Act, 2002, In exercise of powers confered imdar the Section 12 (12) of tha &ct raad
with nde 3 of e securly Inderest (Enforcement] Rules, 200, the Authonzed Officar has Ssued a
Demand Mofice under secticn 13 (2] of The Act, cating upan the foliowing homower(s), 1o repay the
amaunts mentioned in the respective Demand Notics isued o them hal are also given below, in
cannechion with above, Nalice i heraby ghven once again, ko the Borowers 1o pay EARC within &0
days from lhe pubication af this notca, the amounls ndcabad harein beloe, ogalher with fulhes
interast 2= dedailed in the =aid Demand Mofica, from e dadeds) mandioned babkow till tha date af
paymeni andior reghzation, payeble under the loan sgreement read with ather documentshartings, if
any, exaculed by te said bormowens), As security for due repayment of the loan, the follawing assat
have besen mortgaged fo EART by the sald bomawers) respectively.

81 | Mame Of The Borrowers)/Co-Bosrower [s) Demand Notice Details of the
Ma. Loan Account Numbor Date & Amount | Trust & Azsignor
1. 1} Mr, Ramesh Chandra Gupta [Borrower) 20004.2024 EARC TRUST 5C 453
2) M=, Meera Gupta [Co-Borrower) & & M5, HDB Financial
LAN:- 1501045 T 19,00,294.65 Services Limited

Description of Property;- ALL THE FIECE AND PARCEL OF THE HOUSE CONSTRUCTED ON
PLOT OVER KHASRA NO. 2152 MIN, ADMEASURING 14569 SC MTR., BITUATED AT
FOHALLA-BADA, BARABAMEN(LUNDER MUNICIPAL AREA), PARGANA, TEHSIL- RAWABGAN.
AND DIST- BARABANK|, UTTAR PRADESH AND BOUNDED OM THE, EAST BY. HOUSE OF
DASRATH & SHRI SHARMAJ NORTH BY: ROAD, WEST BY: HOUSE OF SANT LAL, SOUTHBY:
4FT5 WIDE ROAD & NALS,

[]

2. 1} Mr. Ramesh Kumar [Borrower) 28.04.2024 EARC TRUST 5C 423
[ 2\ Mrs. Gayin Devi {Co-Borrower) i & M's. HDE Financial
LAN:- 1546306 ¥ 30,97 684,55/ Servicas Limited

Description of Property:- ALL THE PIECE AND PARCEL OF THE HOUSE CONSTRUCTED ON
PART OF PLOT KO, 11 OVER KHASRA NO. 103 MIN, ADMEASURING 74,348 501 MTR.,
SITUATED AT GRAM-BHAPTAMAL, WARD-HAIDERGAN., TEHSIL & DEST-LUCKNCAW. UTTAR
PRADESH AND BOLINDED ON THE: EAST BY: PROFERTY OF OTHER SAMITI, NORTH BY:
PLOTHO. 10, WEST BY: 20 FT. WIDE RCAD, SCUTHBY. REST PART OF PLOTNC. 11

. 1) Mir. Ram Bifas (Borrowear) 28.04.2024 EARC TRUST 5C 483
2] Mr, Laxm| Kant Verma [Co-Bormowir] & & Mi's, HDE Flnancial
LAM:- 1547905 T 36.28,634.75/- Sarvices Limited

Description of Property:- ALL THE FIECE AND FARCEL OF THE SHOP NG, 5-116,
ADMEASURING 862 30 MTS, SITUATED AT RAJAAPURAM, TEHSIL AND DISTT- LUCKNCAY,
LITTAR PRADESH AMD BOUMDED ON THE; EAST BY: SHOP NO. 5-117, NORTH BY: ROAD,
WEST BY: SHOP NG, 5-115, SOUTHRBY: SHOPNO. 5-127

4, 1) Mis. Gayal Textiba (Borrowar) £9.04.2024 EARC TRUST 5C 483
2] Mr, Sanjay Goyal (Co-Borrower) & & s, HDB Financial
A) Mrs: Mamta Goyal (Co-Borrower) = 16,15,058.11- Servicas Limited
LAN:- 7530867

Description of Prapery:- ALL THE PIECE AND PARCEL OF PROPERTY AREAGE 50 S0 MTR.,
SITUATED AT MOHALLA DURGA COLONY, AMROHA UTTAR PRADESH AND BOLNDED ON
THE: EAST8Y; HOLIZE OF VIPIN KLUIMAR, NORTHEBY: HOUSE OF SATISH KUMAR JAGGA,
WEST BY: WALL OF GOVT, INTER COLLAGE, SOUTH BY: RASTAOE FEET WIDE

5, 1) Mr, Prem Nath (Borrower] 29042024 | EARC TRUST 5C 423
2} Mrs. Kalawati {Co-Borrower] & & M's. HDB Financial
LAN:- BB00856 ¥ 26,65,920.30/- Services Limited

Description of Property:- ALL THE PIECE AMD PARCEL OF THE HOUSE NO. 4712
LODHANHAR LINNAC BURLT OWER PART OF ARAZT NO. 1656 AT MOHALLA LOOHANHAR
FARGANA, TEHSILAND DASTRICT UNNACHANDAR NAGAR PALIKA UNNAD, UTTAR PRADESH
ADMEASURING 128 50 MTS. AND EDUNDED ON THE:EAST BY: PLOT OF SANTOSH KLRMAR,
MORTHEY: OTHER HOUSE, WEST BY: 15FEET ROAD. 5OUTH BY: OTHER HOUSE

& 1) Ws. Annu Enferprises [Borrawar) 2004 1024 EARC TRUST 5C 483
2] Mr. Mohd Maijshad Shane [Co-Bomrower) & & M/'s, HDB Financial
3) Mrs. Guishan [Co-Borrower) T 16.54,633.37- |  Services Limited
LAN:- 10433471

Description of Property:- ALL THE PIECE AND PARCEL OF APROPERTY, AREA 7000 50 MTR.
MOHALLADAKISH MANDAMN, PART OF KHASRA NG 5340 OF MALLA, AMROHA KHAS AKDAR
CHUKGI, TEHSIL AND DISTRICT AMROHA, UTTAR PRADESH AND BOUNGED ON THE. EAST
BY: HOUZSE OF RAIS AHAMD, NORTH BY; ARAZI MOHAMMAD GLILSHAN ZAHAN, WEST BY:
GALI 08 FEETWIDE: SOUTH BY, GALI 08 FEETWIDE

7. 1) WIS, CITY STAR CORPERATION (Borrower) 20,04 2024 EARC TRUST 5C 483
2 MARCUS LAZARUS | (Co-Barrower) & & M's, HDE Financial
3) SANJAY LAZARUS (Co-Borrower) T 1,11,94.338.43)- | Services Limited
4) RAJNI LAZARUS (Co-Borrower)
LAN:- 4314541

Description of Property:: ALL THE PIECE AND PARCEL OF CONE HOUSE MNO.568/261
COMSTRUCTED OWVER KHASHA NCE3d MiN, ADMEASURING 252 97 50 MTS, SITUATED AT
GRAM- HASANPUR, WARD BABU KUNJ BIHARILAL NAGAR, TEHSIL & [HST- LUCKNOAWY,
LITTAR PRADESH AND BOUNDED ON THE: EAST BY: AS PER SITE, NORTH BY: AS PER 5ITE,
WEST BY. AS PER SITE, SOUTHBY. AS PER SITE

If the zakd Borrowers shall faf bo make payment to EARC a5 aforesaid, EART shall proceed againgt
{ha abawa sacunad assets under the secton 13{4) of the Ax and applicelle rules, andiraly al the nsks
of the said Bomoweris) as iocosts and consequences. The borrowers ane prohiited undes The Act
fram transfarmng tha alorasaid assetz, whather by way of sele, lease or atherwise without the priar
written congent of EARC. Any person who confravenas or abels confraventon of the provisons of the
Act or Bufes mads thereunder, shall be lighle for impasonment andior panally &s provided under the
At

Dabe - (0B2024 Sdi Authorized Officer
Placa - Lucknow For Edelwelss Asset Reconstructions Company Limited

ANNEXURE

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruptoy Board of India
(Insolvancy Resolution Process for Corporata Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
VARDHMAN ESTATES AND DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS

E-AUCTION SALE NOTICE UNDER IBC, 2016
SHRI NATH RESEDENCI PRIVATE LIMITED (In Liguidation)

Registered office 632, Raja Niwas Kalu Kunwa Chauraha,
Banda, Uttar Pradesh-210001

Date of announcement: -02-06-2024

Date of e-auction: -29-06-2024 at 10:00 AM to 1:00 PM.
(With unfimiled extension ol 5 minules each up 1o 02.00 pm)
Sale of assels and proparlies of Sho Math Resedenci Privale Limitad in Liguidation), by the
Licueidatar, appaintad by (s Hon e Natianal Company Law Tribunad, Principal Bapgh Dall viga'
arder dated 16.02 2024({0rder wphaadad onwebsite of NCLT on 05.03.2024), The sale wsl be
dare Iy e undarsigrad theauah the e-aochion patlonm: hitpe:'nbid nesl co.in/app/loghn.

Name of Corporate Deblor VARDHMAN ESTATES AND DEVELOPERS PRIVATE LIMITED
[‘.-a‘reuhr'-:u:-rp:nrahm'uaftn-parare Deptor | 240411996

Authority under which Corporate Debior iz | Regster of Compenes — Dedh

1
i
L

neqmoeiad | feglsbened

- b
4

ASSETS BLOCK | RESERVE Earnesl Money | Bid Increase
PRIGE Amount Amaunt

Land at village Rampur,

Uittar Pradesh Block-1 | 3,2703,000/- | 32,70.300/- Ae. 5,00, 000,

Vehicle Blpck-2 | 7,43,000/- 74,300 Rs. 10,000/-

Actionabse Claim Bipck-3 | 5000000 5.00.000y- As. 50,000/

Comarate Igentity Mo | Limied Liabsdity | UT0901 0L 1996RTC0E2197

enlification Mo, of Corporate Dehior

5. |Addness af the registared office and 401, 4lh Fioor Shabpun Ticall Singh Tower, C-58,
principal offica (f any) of Comperate Debdar | Jenskpun Mew Delb- 110058 IM (a8 par MCA wabsile)

§. |Insoivency commancement date in QTR0 [Orcer of HonThke MCLT was recined
resspect of Gorparale Debior by IRP on 10022023

7. |Estimated daie of closwre of insalvancy | QRAEZ023
resalulion process

Mukesh Gupta

Reg Mo IBSIMPA-OFIP-F-O 1530152 i 2252

| AFA Valid upto : 06-10-2023

F-1, Miap Magar Ustam Ma!u.a . Mow Delhi -

E- rnaII camukeahipdiiradiffmal.com

3 |'I'h|5 emal 6 nnl h :Ha: uul,l Fr'r 5n'1'|fr j i)
F, |'|.1IE“ Nagar Unam Magar Mew Delhi — 110059

E-mail: cirp e pligmail.com

H. | Mame and Regatraton number of tha
nsolvency professional acting as Infarm
|Resolution Profassiona!

4, | Address & amail of fhe rrluﬂ n rusl:n.llur
professioral; a2 magistered wilh the baard

- 116058

fddress and e-mail to be used for
comaspandance with tha Interim
Resoiulian Prolessicnal

Last date for siibmission of claims A0S

=

9

—
=y

o

12| Classas of creditos, if any, undar dausa (b of Raeat Eslabe Abalhees { Home buyas
subr-sacion (B4 of section 21, esceriainad byl

e Irenm Rezoidon Profassiona

[T%)

Memas of inscivancy professionals identified| 4. Mr, Mukesh Chand Jain

b gl e nenisad represeriabe ol redilons| Regn. Moe.: IBBYIPA-QD2IP-NODSED2020-200 1113054
inaclass three names foreach class) Bdi.; F-703, Murirka Aparimants. Sector-2. Piot-11
Crwvarica, Mew Delhi - 130075

Emall: mcjain jmaaiDgmail com

2. Mr Suman Kumar Venma

Regn, No.,: |BEVIPA-CHEVIP-MODE2 12021 - 202311 3657
add: BZ-268005E, Lare Mo, 10, Indra Park, Palam
Caoliry, Medw Dethe-11 0045

Email: vedpl argigrall com

3, Ms, Deepa Gupta

Reqn, Mo, 1BEKP&:-002 | P=-POOBET 01 B 2012801
Add.; B-2010, Sechar- 14, Rehini, Dalhi-110085
Email: advocaie deapa.gupta@gmail com

1

F e

| (3} Relavart foems avelsbla ai
(B Dalels of authonzed reprosenlaies
e aviilabis al

#) o Dlownload fhie sedevard Fofms, the weblink is
hitps:iibbipvindomaidownleads

(o) Dredail of authorizad reprasentabives = gvailable al
Foird 13 sbave.

Moo 1 heseiy gleen that the Ratloral Company Law Tribunal, Principal Bench, Mew Qe has ardered
iz caireentement O & cofporals ndalvncy retalulion procass of Vardhman Estates And Developars
Private Limited on 070212023,

Tha credilers of Vardhman Estates And Devebopers Privabe Limibed are heretiy calfed upan tasubmi
Bher saims wilh proal on o balore 24022023 o the nlerim resakilion orafessional & 1he address
refilianed aganst enley ha, 10

The financial crediters ghill submit their cleims with prood oy electronic means oaly by sending emal on
clrp. vedphEgmail.com. AF cther creditars may subsmit the dains with proof 0 person, by post ar by
ekaciranic means,

& finencial credior balanging to & class, as fsted against the eniry Mo, 12, shell indicate its choice of
autharsed repraserdative from ameng the thees insobvency professionals listed sgainst erry Mo 13 o ot
as authorised rapresantstive of tha class in Form CA

Submission of false or mésleading proofs of claim shall aftract penalties Mukesh Gupt

Infesnim Resalulion Professiaona! for Vardhman Estates And Developers Privala Lirmited
Date: 12.02.202% | Place: Mew Dathi Reg. Mo.: IBEHPA-001/IP-P-014 84301 8- 201901 2254

Terms and Condifion of the E-auction are as under

1. E-Auction will be conducied an "AS 15 WHERE 157,
THERE 15 BASIS" and "NO RECOURSE BASIS™ only

2. The Complate E-Auction process document contaming dedails of the Aszets, online e- auckion
Bid Farm, Declaration and Unglertaking Form, General Terms amdf Conditians af anling awuction
sale are avallable on wabsita hitps:/inesl.co.in/auction-notices-under-ibe/. Cartact po. for
ary guerizs. Mr, Araventhan 3 E Mob: +97 93846 76709 and Ms. Gunjan Narula Mob:
+01 8447018554

3. The imtending bilders, prior to submatting their bid, should make thair indapandant inguesas
regarding the tle of praperty, disas of Bcal taaes, elciricity and waler charges, mainieaance
charges, ol amy and Inspect the proparty 2 their an expensas and salsty hamsetvas. The
praparies mentionad abdva can be inspedtad by he prospactive biddars af the sile wilh - prge
appaintment, comactog Ms. Anshul Sharma: 091-41578410.

4, The mtandmg bidelers arg saguisd I @ pesil Earmast Maney Depesil [EMDG amaunt heaugh
O0/REFT/RTGS chegue In the Account of “Shr Math Resedenci Privale Limiled - in
Liguidation™, Account No.; 172602000000746, Branch: Karkardooma-Delhi, IFSC Code —
IDBADOE 726, draven on any Scheduled Bank.

3. The stendng bidder shousd sl the evidence Tor EMO Depasil and Seques! Lettar e
parficipation inthe E- Auchon along with Sef atested copy o (1) Prool of idendification (2)
Current Address- Prosd (3) PAN card {4) Valid &-rmail 100 {3) Landéne and Mobds Phang
numbier (B) Undarfakng and Affidasd as per Annexuge-1 (7] Bid Apolication Form a5 per
Anmnexiee-l ) Declaraton by Mdder, as per Annexcure-H, the formats of hese ANNgwres can
be takan from the Coemplete E-Auction process document These documents should be
reached TO the affice of the quidator or by E-mall, ai the address given below before
05:00PM of 16-06-2024.

G. The EMD of the Successful Bldder hal be refained towards part saie consideration and the
EMD af msucoessiul bitders shall be refunded. The EMD shad not bear any Inberas?. The
Liquidatar will issue a Letterof Intert (LO1) to the Successul Binder and the Successie Brdder
shall have to depass e balance amount {Successful Bed Amaunt - EMD Amcurt) withsn S0
days on issuance of the LOI by the Liguidator. Provided that payment mate after 30 days shall
atiract imerest @@ 12%. In case of any furiher default, 1he entire amioant shall be forfeted
(EMID + any other amount) by the liguidaior,

7. The Liquidator has the absolute: nght t0 accept or reject any or a8 offers) or
adjourn/postpons cance the e- Auctson or withdraw any property or pocton thereof from the
auction proceeding atany stage without assigning any reason thereof.

8. The sale certdicate’agreement will be issued in the name of the successiul bidderis
nomines/assignee and will not be [zsued inany cthermame.

5. Thesale shall be subject to provisions of Insolvency and Bankruptcy Code 2016, 1.6, Sec 294
in particular) and requlations made thereunder for the seccessful bidder andfor his
NOMiNEassignae

10 The liquidador reserves iha right, without giving reasons, at any time and m any respec, to
amend and‘or annul this invitztion

“AS 15 WHAT 13" and "WHATEVER

Ms. Anshul §harma

Liguidator — M:s. Shree Math Resedenci Pvi Lid.

IF Registration Ho. - IBETPA-003/1P-NO03E6/2021 202213930
Address- VRSN Insolvency Professionals LLP

11 (3rt fioor] Hargovind Enclave, Vikas Marg. Deii-110092

E-mail id: - cma.anshulsharmad 2t gmail. com

Pracass mail id- shrinath.cimaagmail.com

ARA walid upta 15.11,2024

Date:02-06-224
Placa: Delhi

dated May 05, 2020 and September 25, 2023.

allowed beyond 5:00 p.m. IST on June 24, 2024.

o &

date, i.e., June 18, 2024,

AGM.

vote again.

Datamatics Pvit.

Ltd. by sending an email at

Shareholders.

www.dalmiacement.com..

remote e-voting as well as the e-voting during the AGM.

evoting@nsdl.com.

Place: New Delhi
Date: June 01, 2024

VINAY CEMENT LIMITED

(Regd. Office: 3rd and 4th floor, Anil Plaza Il, ABC, G. S. Road, Guwahati — 781 005, Assam
Phone No. 91 361 2132 569/ 91 361 7156 700
CIN U26942AS1986PLC002553 Website: www.dalmiacement.com

NOTICE
(38™ Annual General Meeting to be held through Video Conference)

Notice is hereby given that the 38"™ Annual General Meeting (“AGM”) of the Shareholders of the Company will be held on
Tuesday, June 25, 2024 at 1.00 p.m. through Video Conference for transacting the business as stated in the AGM Notice
dated April 22, 2024 sent to all the Shareholders electronically at their registered email Id on June 01, 2024 in compliance with
the applicable provisions of the Companies Act, 2013 read with the Ministry of Corporate Affairs’ General Circulars inter-alia

The Company is providing the facility to cast vote by electronic mode through National Securities Depository Limited (“NSDL”)
on all resolutions set out in Notice dated April 22, 2024 in terms of Section 108 of the Companies Act, 2013, read with rules
made thereunder. The details of the facility are given hereunder:

1. Date of completion of electronic dispatch of the AGM notice: June 01, 2024.
2. Date and time of commencement of remote e-voting: Saturday, June 22, 2024 (9.00 a.m. IST).
3. Date and time of end of remote e-voting: Monday, June 24, 2024 (5.00 p.m. IST). Remote e-voting by electronic mode shall

The cut-off date as on which the voting of Shareholders shall be reckoned: Tuesday, June 18, 2024.

In case a person becomes a Shareholder of the Company after the dispatch of AGM Notice but on or before the cut-off

the Shareholder may obtain the login ID and password by sending a request at
evoting@nsdl.com or to the Company/RTA. However, if he / she is already registered with NSDL for remote e-Voting then
he /she can use his / her existing User ID and password for casting the vote.

6. The Shareholders who have casted their vote through the remote e-voting facility may participate in the AGM but shall not

be allowed to vote again at the AGM. The Shareholders who could not vote through remote e-voting may do the e-voting

at the AGM. The Shareholders whose names are recorded in the Register of Members or in the list of beneficial holders

provided by depositories as on the cut-off date are only entitled to avail the facility of remote e-voting or e-voting at the

7. The Shareholders having casted the vote on a resolution once shall not be allowed to change it subsequently or cast the

8. The Shareholders holding shares in dematerialized mode are requested to register their email address(s) and mobile
number(s) with their depository participants. The Shareholders holding shares in physical mode are requested to update
their email address(s) and mobile number(s) with Company’s Registrar and Share Transfer Agent, Maheshwari

mdpldc@yahoo.com and with
corp.sec@dalmiabharat.com; goria.rachna@dalmiacement.com.

9. The detailed procedure for remote e-voting/e-voting during the AGM for the Shareholders holding shares in dematerialized
mode, physical mode and for Shareholders who have not registered their email addresses is provided in the Notice to the

10. The Notice of the AGM having the procedure for remote e-voting and the Annual Report for the financial year 2023-24,
have been sent electronically to all the Shareholders whose email addresses are registered with the Depository
Participant(s)/Registrar and Share Transfer Agent and the same are also available on the website of the Company at

11. The Company has appointed M/s JVS & Associates, Practicing Company Secretary, New Delhi as the Scrutinizer for the

In case of any queries, you may refer the Frequently Asked Questions (FAQs) for Shareholders and e-voting user manual for
Shareholders available at the download section of www.evoting.nsdl.com or call on 022-4886 7000 or send a request at

the Company Secretary at

By order of the Board

For Vinay Cement Limited
Sd/-

Rachna Goria

(Company Secretary)
FCS6741

financialexp.epaptin

New Delhi
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